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Delhi Administration and Others 

v. 

Vijay Pal Sharma 

(Supreme Court Of India) 

Review Petition No. 562 Of 1990 | 31-10-1990 

 

The Order of the Court is as follows 

 

We have carefully gone through the Review Petition and the connected papers. We do 

not find any merit in the Review Petition which is accordingly dismissed. 


